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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
ORIGINAL APPLICATION No. 225 OF 2022

IN THE MATTER OF:
NITIN DHIMAN ...APPLICANT

VERSUS

STATE OF PUNJAB & ORS ...RESPONDENT
REPLY ON BEHALF OF MUNICIPAL CORPORATION, LUDHIANA
ITIS MOST RESPECTFULLY SHOWETH: .
I. That undersigned is currently working as Commissioner, Municipal
Corporation, Ludhiana & thus filing the reply on behalf of respondent
| no.3.
2. That this Hon’ble Tribunal vide order dated 26.04.2022 had directed:
\L CJ) ~ “In view of the allegations made in the present letter petition, we
g considered it appropriate to have a factual and action taken report from
a Joint Committee comprising of CPCB, State PCB and Municipal
Corporation, Ludhiana. The State PCB will be the Nodal agency for
.. coordination and compliance. The Joint Committee may meet within Sfour
weeks, undertake site visits, look into the grievances of the applicants and
take requisite action by following due process of law. Factual and action
taken report may be furnished within two months by e-mail at Judicial-
ngt@gov.in preferably in the form of searchable PDEF/OCR Support PDF

and not in the form of Image PDF.”
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3. That the joint committee constituted as above, filed its report,

recommendations of the joint committee are reproduced herein as:

“10.01 As per the term & condition of the approval of the proposal for 15
MLD CETP by MoEF&CC, M/s Bahadurke Textile and Knitwear
Association Ltd. shall undertake implementation of the second phase of the
proposal to achieve Zero Liquid Discharge and shall submit the complete
proposal along with timelines for necessary approval from MoEF&CC
within three months.

10.02 As the CETPs of capacity 40 MLD and 50 MLD have now been
installed by M/s Punjab Dyérs Association; as a next step, the SPVS shall
explore the possibility for utilizing the treated effluent onto land for

plantation and irrigation and submit the complete proposal alongwith

) Y-'\me/ines, within 03 months.

2.
0))3 The Department of Local Government, Punjab shall provide

#ﬁéessary Jacilitation the Municipal to Corporation, Ludhiana, so as
y 4

to complete the installation of STP 225 MLD at Jamalpur and STP 60

MLD at Balloke alongwith rehabilitation of existing STPS as per the

timelines.

10.04 Government of Punjab shall issue necessary directions to
Water Resources Department and Department of Soil & Water
Conservation to explore the possibility and submit the complete time

bound plan within 06months for utilizing the treated wastewater of STPs
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Jor the purpose of irrigation and plantation, so that there shall be zero

liquid discharge in theBudha Nallah.”

4. That this Hon’ble Tribunal vide order dated 24.1.23 had directed "The above

]
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said respondents have been assigned different role, have been subjected to
different obligations and conferred different statutory powers under the
environmental laws and, therefore, filing of consolidated reply by them is neither
proper nor in conformity with the requirements of law. Accordingly, respondents

no. 1 to 4 are directed to file their separate replies."

PRELIMINARY SUBMISSIONS

. It is submitted that Ludhiana is home to dyeing industry which is

regulated by Department of Industries and Punjab Pollution Control

Board. Municipal Corporation Ludhiana does not maintain any record

- regarding dyeing units.

. That as per information received from Punjab Pollution Control

Board, CETP of 50 MLD capacity situated at Tajpur road has been
commissioned and 108 units have taken their connections into the
dedicated sewer system of CETP and 40MLD CETP at Focal Point
Ludhiana has been commissioned on 04.01.2022 and 67 No. dyeing
units have taken their connections into the dedicated sewer system of
CETP. 15 MLD capacity CETP has been commissioned at Bahadur ke

road dyeing complex and all the 26 member units have taken their

g

connection into dedicated sewer system of CETP.
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3. That after receiving the information from Punjab Pollution Control
Board, connections of all- 201 units were checked and it was found that
54 dyeing units of focal point area and 34 dyeing units of Kaka Dhola
road and Jaiswal dyeing complex have connected their sewer with
main sewer of Municipal Corporation Ludhiana. Municipal
Corporation had disconnected the sewerage connections of 54 dyeing
units at Focal Point area and also disconnected main sewer
connections of 34 No. of dyeing units of Kaka Dhola road and Jaiswal
dyeing complex which was connected with main sewer of Municipal
Corporation and they had been directed to treat their water through
CETPs only, as per directions of PPCB and PPCB was also informed
about this vide letter no.86/AC/R/D dated 26.05.2022.

4. That after disconnection Municipal Corporation Ludhiana itself also
regularly keeps on checking if any dyeing units is throwing untreated
effluent into the sewerage system of Municipal Corporation Ludhiana.
If any violation is found; connection is disconnected and information
is sent to PPCB for further action. During this checking 27 units were
found violating the norms and list was shared to PPCB for taking
action.

5. That joint committees of officials of Punjab Pollution Control Board,
Punjab Water supply & Sewerage Board and Municipal Corporation

Ludhiana have also been constituted vide letter no. 136/PS dated
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06.01.2023 (Annexure-'A") for checking these connections and taking

necessary action.

The joint committee of officials of Municipal Corporation and Punjab
Pollution Control Board jointly visited Focal Point area on dated
13.04.2023 and found one dyeing unit disposing of its commercial
effluent into the domestic sewer of Municipal Corporation. Municipal
Corporation Ludhiana has disconnected the connection of this
violating unit and informed Punjab Pollution Control Board to take
action against the violatiﬁg unit as per law.

. That the domestic waste water from the sewerage network within
Ludhiana city is treated in the STPs by Municipal Corporation
Ludhiana. The rehabilitation and construction of STPs in Ludhiana is
under execution by Punjab water supply and sewerage Board
(PWSSB), and the work is being monitored regularly. That the joint
committee in its report had recommended that "The Department of
Local Government shall provide facilitation to the Municipal
Corporation, Ludhiana, so as to complete the installation of STP 225
MLD at and STP 60 MLD at Balloke alongwith rehabilitation of
existing STPs as per the timelines."

. The it is submitted that the Department of Local Government is

already facilitating the Municipal Corporation, Ludhiana for the

completion of STP 225 MLD at Jamalpur and STP 60 MLD at Balloke

g
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alongwith rehabilitation of existing STPs as per the timelines. The
STP 225 MLD at Jamalpur has been completed and inaugurated in by
PWSSB in February, 2023, and is currently under stabilisation. The
construction of STP 60 MLD at Balloke is being done by PWSSB, and
the work is expected to be complete by August, 2023. In addition, the
work of rehabilitation of existing STPs is also being undertaken by
PWSSB. The water samples from the STPs is taken regularly and
checked regarding the standards to be met. The test reports of 105
MLD capacity at Balloke and 50 MLD capacity at Bhattian are

attached alongwith at Annexure-'B"'.

8. It is submitted that municipal corporation Ludhiana have assisting

- Punjab pollution control Board, in controlling surface water pollution,
,/\Q/Cﬂ_/_&/\’ Yo

/

/

\»\QQ/

> ‘which is the nodal agency to control and prevent pollution in any

(@i}
oo \l'ater body. The Municipal corporation Ludhiana has always been
»*

.OC‘;r\liy‘\?\ diligent and is acting as per notification/regulations by this Hon’ble

Tribunal. It is also submitted that Municipal Corporation Ludhiana has

always been compliant to the orders and direction issued by Hon’ble

Tribunal.
b
DEPONENT
[4
VERIFICATION

Verified at of the day of , 2023  that  the
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contentsof the above reply in so far as they relate to factual position are
- true upon the information derived from the official record and in so far as

they relate

to the legal submissions are true upon the advice received and believed by

me to be true. Rest is by way of submissions before this Hon’ble Tribunal.
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Annexure - 'A'

sorg fsanr sftmrar

s (3 [re s fet 06 /LLLLL

fom- Industrinl Waste Mixing with Sewerage Waste at Jamalpur.

Quaas Rt @ mie RN Qe Neleffar andt < 19dt fiféar i
30-12-2022 T W o WY P u (@ I Nger w3 &} o W T
mrdtdlr Rl Manedl @ weedles , dorew fanon § dae TEt w3 AEO3
fisredt Qua wedl wowdl was wEl s ot wgng witardt aavardt €t

56 wordl widl A- |
1) wduzs 95 v RHAE, saw fsa sitmrer
a8 g

)t puElv i, ARt e
i) A A mew, RAE
ot

i) Ht »izus ffu, watE
ii) o v aw, vmFHE

i) ol mede fhu smHE
et

i) Ht wEgy fHu, vmE
a3t

i) Hf »igs g@e, mAE
2) ot gadlz ffwr 3=EE A€, dwe Ted mumEl w3 Hiedw S99
3)  wEgz A6, daw ygEe Jaud 293

i) H St @ (aTEe @ 99)

i)  H wus flw (3weg §93)

i) At Iffes uw Hu (Gas wifde)

iv) ¥ dwge (HeT sura Edhn)

v it wizw ans (Rmmger gdhn)
4)  Ht whe gt Yae Wwe MW fuedl fasaregass yElRe

forfes :

for 3 feoer I fou fgaccw € yEHifsd § & mee Jos I
feg wis digr e

)t ofss e
i) gt fies @
iii) H 998 oW

afimaa.
sard feam gftmrar

W??IS{‘KS mbée(”

1) @uIez T @39 AH0I wiftrardinit /aeHerdi Adug  fsredhn @

yHfsdnt § goor w3 weer 3 Sfmr wer 3 5
afHAsa,

mﬁﬁsﬁmW'

VERIFIED TO BE TRUE COP)

i) o
by i [
m e /?f ~

NOTARY PUBLIC LUDHIANA (PB.

§9 AR 2023




—

Laboratory Sample no.:
Name & address of Industry/organization:
Name of Sample Collecting Officer :

w N

Designation of the officer authorizing test
Type of Sample :

Date & Time of Sample Collection .

Date & Time of Sample receipt in lab
Test Methods

Test Results:

Sr Parameters
No

o ~Non b

pH

| Total Suspended Soildsv(TgS)”

| Total Dissolved Solids (TDS)
1 Chemical Oxygen Demand (COD)
T Bio-chemical Oxygen Demand
| { BOD:)at 27 °C
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STP's Analysis Report
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M/s STP Balloke 105 MLD A
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Er. Maninder Singh, SBM?SP;?[!.. fir
s, Sunil Kumar, SCO, DSWC.
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Environmental Engineer, Regional office-3, Ludhiana

Grab
01/03/2023
02/03/2023

As per relevant parts of 15:3025/ Methods of APHA

2) The prescribed standards are as per PPCB notification r1o. 188 dated 28.3.2019. waeyer, if

“r any stringent/other standards have been imposed by the Board, the same s

3) Colour parameter anylysed by Head Office, Water Laboratory, Patiala.

W
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with data sheet:-

TNO-

pated S/ Dj/,:ay- 25

fri for information and necessary action please

1. The Chief Environmental Engineer, Punjab Pallution Control Board, Ludhiana.
2. The Senior Environmental Engineer,Punjab_l’othlion Control Board, Zonal Office-2, Ludhiana.
< /fhe Environmental Engineer, Punjab Pollunqp Control Board, Regional Office-3, Ludhiana.

7R
\ Junior Scientific Officer,
|
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Zonal Lab, Ludhiana

nall prevail.
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Results | prescribed
Inlet outlet |  Units | Standardsasper
of sTP of STP ~ notificationno |
| 188 dt 283.2019
7.4 7.7 : 6.58.5
316 10 mg! | <100
641 599 | ma/! ; -
424 36 mg/! ; -
133 § ma/! | 30
100 oL | PCU |
540 | MPN/100mI) | <1000
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Test Methorls

Test Results;
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AT, STP’s Analysis Report P S {iw.
1. Laboratory Sample no.: STPA195- 156/ 7anal Al f‘-'oru,‘cnﬂfﬁ’)@?.’- o 1
2. Name & address of Industry; organization s STP Bhathan 50 MLD ‘ . B
3. Name of Sample Callecting Officer - Fr. Bhisham, ALE Ry AT A Y VH g
4. Desgnation of the officer authorizing tost Ervironmiental f—ng’-ﬁ-’;‘ 'le’i, 7m Taltic= B, LW"JU i 7]@
5. Type of Sample Crab
(_:. Date & Time of Sample Collection : 01/03/2023
7. Date & Time of Samnie receipl in lab 02{03/2023
9.

AS per relevant parts of 15:3025) Methads of APHA

'Sr Parameters Results Prescribed
we Inlet  Outlet Units Standards as per |
I ‘ or st Of STP | notification no 188
IR S .| dt283.2019 |
13 pH 7.2 I 78 | ‘ 6.58.5 {
: _ } | i - {
2 - Total Suspended Solids (TS5 322 11 magy! <100 i
| #r . [ !
3 I+ otal Dissolvied Solids (TDS) 1193 ma/l
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5 Bio-chemical Oxyacn Demand 140 5.0, mat | 30
| (BOD.y a1 27 ¢ L | _
6 ] Colour s BOL - PCU. |
17 Feoli { bo240 L MPN/1O0MI) <1000 ‘
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23 The prescribed stardards are as per PPCE notification nu, 188 dated 28.3.2019.

However, i any stiingent/other standard. have oeen Imposed by the Bodrd, the same shall
el )

E. Colour paramater amylysed by Head Cffice, Waler _azoratory, Foliala.
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with data cheet, -

1. The Chigl Envirormental Enginesr, Punjal £ollution Contral Board, Ludhins,
2. The Sznior Environmental Enainees;, Puniab Foflution Contyot Eaard Zonal Office-2, Ludniana,
3. The Favironmenta! Caginéer, “unjel: Pollulion Control Beard, Regional Offie-3, l_udhaana

Assistant SclantificOfficer,
Zonal Lab, Ludhiana
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